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W.P. (c) 188/2018
CM APPL.

772/2018

3. W.P.(C) 2198/2017

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 1
(DIVISION BENCH-1)

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

NATIONAL HIGHWAYS AUTHORITY OF
INDIA.

VS HINDUSTAN CONSTRUCTION CO.
LTD.

NATIONAL HIGHWAYS AUTHORITY OF
INDIA

VS HINDUSTAN CONSTRUCTION CO.
LTD.

COURT NO. 3
(DIVISION BENCH-II)

GUNJAN SINHA JAIN,MUKESH KUMAR
DAYAN KRISHAN,RISHI AGARWALA
MALAVIKA LAL,AAKASHI LODHA
SANJEEVI SESHADRI

GUNJAN SINHA JAIN,MUKESH KUMAR
DAYAN KRISHAN,RISHI AGARWALA
MALAVIKA LAL,AAKASHI LODHA
SANJEEVI SESHADRI

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

DELHI & DISTRICT CRICKET
ASSOCIATION THROUGH ITS
HONORARY GENERAL SECRETARY
VS. MUNICIPAL CORPORATION
OF DELHI & ORS.

MR. VED MARWAH

VS. NEW DELHI MUNICIPAL COUNCIL

(NDMC) AND ORS.

SAURABH MALHOTRA AND ORS.

SUDHIR NANDRAJOG

PRADEEP CHHINDRA, KRITIKA GUPTA
KRITIKA GUPTA, SUMIT VIRMANI
ROHIT GANDHI, RAHUL MEHRA,
GAUTAM NARAYAN, R.A. IYER
MONIKA ARORA, KUSHAL KUMAR
RAJAT JAIN, VIVEK AGGARWAL
N.K.KANTAWALA, SHLOKA RAWAT
DHANUSHA JAIN, ISHAAN MADAAN
AJJAY ARORAA

VS. VS. NEW DELHI MUNICIPAL COUNCIL

(NDMC) AND ANR.



23.03.2018  J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

4. W.P.(C) 3995/2017 M/S PEAREY LAL & SONS (P)
LTD.
VS. NEW DELHI MUNICIPAL COUNCIL
& ANR.
5. W.P.(C) 4789/2017 M/S MEHRA JEWEL PALACE PVT LTD.
CM APPL. 20759/2017 VS. NEW DELHI MUNICPAL COUNCIL &
ANR.

PRESENT: MR. B.B. JAIN, MR. AMITABH MARWAHA AND MR. ABHAY

JAIN, ADVS. IN ITEM NOS. 2,3 & 4.

MS. AASTHA DHAWAN AND MS. DIKSHA MATHUR, ADVS. FOR PETITIONER IN ITEM NO. 5.
MR. ARJUN MITRA, MR. ABHISHEK MISHRA, MS. KASKARAN KAUR, ADVS. WITH MR. PUNEET
GUPTA, DEO AND MR. HARDEEP SINGH, JR. ASSTT., NDMC IN ALL MATTERS.

MR. SANJEEV VNIYAL AND MR. DHAWAL VNIYAL, ADVS. FOR UOI IN ITEM NO. 2.

MS SHREYA SINHA AND MR. AMRITESH RAJ, ADVS. FOR UOI IN ITEM NO. 3.

MR. SANTOSH KUMAR PANDEY, ADV. FOR UOI IN ITEM NO. 4.

COURT NO. 6
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV

KHANNA

HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 02.15 P.M.

1. W.P.(C) 750/2018 KAILASH GAHLOT & ORS.
VS. ELECTION COMMISSION OF
INDIA & ORS.

2. W.P.(C) 751/2018 RAJESH RISHI & ANR.
VS. ELECTION COMMISSION OF
INDIA & ORS.

K.V. VISHWANATHAN, MANISH VASHIST
SAMEER VASHIST, J.P. GUPTA

RIKKY GUPTA, TRISHA NAGPAL

ASTHA GUPTA, MANASHWY JHA

RAVI RAGHUNATH, AMIT SHARMA
DIPESH SINHA, AYIALA IMTI

PRATEEK KUMAR, SANJAY JAIN

ANIL SONI, RAJUL JAIN

YUVRAJ SHARMA, ANUJ AGGARWAL
MUDIT GUPTA, SANJAM KUMAR

K.V. VISHWANATHAN, MANISH VASHIST
SAMEER VASHIST, J.P. GUPTA

RIKKY GUPTA, TRISHA NAGPAL

ASTHA GUPTA, MANASHWY JHA

ASHWIN KUMAR, ADITI ANIL DAVI
AMIT SHARMA, GAUTAM NARAYAN
DIPESH SINHA, AYIALA IMTI

PRATEEK KUMAR, SANJAY JAIN

ANIL SONI, RAJUL JAIN

YUVRAJ SHARMA



23.03.2018 J-3

3. W.P.(C) 752/2018

4. W.P.(C) 1121/2018

5. W.P.(C) 1122/2018

6. W.P.(C) 1123/2018

7. W.P.(C) 1124/2018

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

ALKA LAMBA
VS. UNION OF INDIA, MINISTRY
OF LAW AND JUSTICE AND ORS.

NARESH YADAV
VS. UNION OF INDIA, MINISTRY
OF LAW AND JUSTICE AND ORS.

SHRI ADRASH SHASTRI AND ORS.
VS. ELECTION COMMISSION OF
INDIA & ORS.

SANJEEV JHA
VS. UNION OF INDIA, MINISTRY
OF LAW AND JUSTICE AND ORS.

RAJESH GUPTA
VS. UNION OF INDIA & ORS.

NISHANT ANAND, ASWATHY MENON
NUBAIR ALVI, SANJAY JAIN
ANIL SONI, RAJUL JAIN
YUVRAJ SHARMA, AMIT SHARMA
DIPESH SINHA, AYIALA IMTI
PRATEEK KUMAR, SATYAKAM
SHASHWAT PARIHAR

NISHANT ANAND, ASWATHY MENON
NUBAIR ALVI, SANJAY JAIN

ANIL SONI, RAJUL JAIN

YUVRAJ SHARMA, AMIT SHARMA
DIPESH SINHA, AYIALA IMTI

PRATEEK KUMAR, NAUSHAD AHMED KHAN
DEVESH DUBEY, SAHID HANIEF

K.V. VISHWANATHAN, MANISH VASHIST
SAMEER VASHIST,

RIKKY GUPTA, TRISHA NAGPAL

ASTHA GUPTA, MANASHWY JHA

DUAYAN JAIN, SITAWAT NABI

SANJAY JAIN,ANIL SONI

RAJUL JAIN,YUVRAJ SHARMA,

AMIT SHARMA, DIPESH SINHA

AYIALA IMTI, PRATEEK KUMAR

HETU ARORA SETHI

NISHANT ANAND, ASWATHY MENON
NUBAIR ALVI, SANJAY JAIN
ANIL SONI, RAJUL JAIN
YUVRAJ SHARMA, AMIT SHARMA
DIPESH SINHA, AYIALA IMTI
PRATEEK KUMAR, ANUJ AGGARWAL

NISHANT ANAND, ASWATHY MENON
NUBAIR ALVI, SANJAY JAIN

ANIL SONI, RAJUL JAIN

YUVRAJ SHARMA, AMIT SHARMA
DIPESH SINHA, AYIALA IMTI

PRATEEK KUMAR, NAUSHAD AHMED KHAN
DEVESH DUBEY, SAHID HANIEF



23.03.2018 J-4 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRL.A.999/2016 WX AJAY VERMA, SUDHA REDDY
VS STATE KATYAYNI,RADHIKA KOLLURU

2. CRL.A.247/2002 LEKH RAM & ANR INDERJEET SIDHU ,MANOJ KUMAR
VS STATE OF DELHI KUSUM DHALLA

3. CRL.A.81/2015 GOVIND M.L.YADAV,KEWAL SINGH AHUJA
VS STATE

4. CRL.A.245/2017 INNOCENT NWAYO HARSH PRABHAKAR, ANIRUDH TANWAR
VS THE STATE (NCT OF KEWAL SINGH AHUJA
DELHI

COURT NO. 25
HON'BLE MR. JUSTICE J.R.MIDHA

1. cM(M) 140/2017 MOHD ATIQUE SALEEM AHMED, SHAMIM
VS. APARJITA ATIQUE CHARU DALAL, AJAY PRATAP SINGH
JHUMA BOSE

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM
1. RFA NO . 279/2018 REKHA GUPTA SANJAY BENIWAL
VS ASHOK KUMAR & ANR
2. RFA NO.287/2018 DINESH KUMAR SHARMA APPELLANT IN PERSON

VS. SUDHIR KUMAR & ORS
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AT 2.15 PM

1. BAIL.APPLN.573/2018

AT 02.15 P.M.

1. W.P.(C) 3606/2015

HIGH COURT OF DELHI
22 MARCH ,2018

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 30

HON'BLE MR. JUSTICE S.P.GARG

KARTI P CHIDAMBRAM
VS CENTRAL BUREAU OF
INVESTIGATION

COURT NO. 12

KAPIL SIBBAL,ABHISHEK MANU SINGHVI
GOPAL SUBRAMANIAM,DAYAN KRISHNAN
MOHIT MATHUR,ARSHDEEP SINGH,

AMIT BHANDARI, PRATEEK CHADHA
AAKASHI LODHA,AKSHAT GUPTA

ADITYA CHOPRA, SANJEEVI SESHADRI
NIKHIL BHALLA,TUSHAR MEHTA
D.P.SINGH, SONAM GUPTA

RAJAT NAIR,KANU AGARAWAL,

MANU MISHRA

HON'BLE MR. JUSTICE V.KAMESWAR RAO

G S TAYAL

VS. JAWAHARALAL NEHRU
UNIVERSITY

IN PERSON, MONIKA ARORA

VIBHU TRIPATHI,KUSHAL KUMAR
HARSH AHUJA

REGISTRAR (LISTING)



23.03.2018

AT 10.30 A.M.

21. O.M.P. (COMM) 132/2017

22. O.M.P. (CcoMM) 35/2018
I.A. 1200/2018
I.A. 1202/2018
I.A. 1203/2018

FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

BSES RAJDHANI POWER LIMITED
Vs. A K BUILDERS & ANR

UNION OF INDIA
Vs. NATIONAL PROJECT
CONSTRUCTION CORP. LTD.

Tedkkkw

SUDHIR NANDRAJOG, MANISH
SRIVASTAVA, HARSH PRAKASH,
SANJAY BANSAL,VINOD KUMAR,
SANDEEP SHARMA

N PRASHANT KUMAR NAIR,
SANJOY BHAUMIK
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